
Date of receipt Amount claimed Amount of claim 
admitted

Nature of claim Amount covered by
guarant ee

Whether related 
party?

% of voting share 
in CoC

1 Income Tax Department 16.05.2025/25.07.2025
20,22,97,542 19,68,19,534

Unsecured NIL NO - NIL NIL 54,78,008.00 - -

2 Commercial Tax Department 19.06.2025/28.07.2025
1,04,83,61,812 0

Unsecured NIL NO - NIL NIL                               1,04,83,61,812.00 - -

3
Employee State Insurance  corporation, 

regional office Chennai 17.06.2025

67,010 67,010

Unsecured NIL NO - NIL NIL                                                         -   - -

TOTAL 1,25,07,26,364 19,68,86,544 0.00 0.00 0.00 0.00 1,05,38,39,820.00 0.00

Amount of any 
Mutual dues, that 

may be set-off

Amount of claim not admitted Remark s, if 
any

Annexure-8
Name of the corporate debtor: Arihant Retail Pvt. Ltd; Date of commencement of CIRP: 02.05.2025 ; List of creditors as on: 23.02.2026

Operational creditors (Government Dues)

Sl.
No
.

Name of Creditors Details of claim received Details of claim admitted Amount 
of 

continge- 
nt

claim

 (Amount in ₹)
Amount of 

claim under 
verification


